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(a) whether the attention of Gov- 
•emment has been drawn to the news- 
item appearing in the Hindustan 
Standard dated the 21st September, 
1972 under the caption ‘‘Composite 
•duty rise hits rubber fchemical units” 
regarding the composite rise m duty 
•on Betanaphthol,

(b) if so, Government’s reaction 
thereto, and

(c) whether about 2500 tonnes of 
this raw material are imported every 
year’

THE MINISTER OF FOREIGN
TRADE (SHRI L N MISHRA) (a) 
•Yes, Sir

(b) Government have not found 
any grounds for reconsideration of the 
decision

(c) Imports of Betanaphthol during
the last three years were —

1969-70 1906 tonnes
1970-71 2588 tonnes
19-1-72 1600 tonnes

SHRI B S BHAURA In view of 
the fact that betanaphthol is used by 
the manufacturing units in the manu
facture of tyres, where the composite 
duty works out to about 89 per cent, 
■may I know whether, m view of the 
shortage of tyres in the country, the 
<3ovtomment would like to reconsider 
their decision already taken m the 
matter’

SHRI L N MISftRA This also is 
something mainly concerning the 
Ministry of Finance So far as the 
tyre part is concerned, there is 12 per 
oerit of customs duty That is confin
ed to 12 per cent But about the de
tails, I cannot answer at this stage

SHRI & S BHAURA In the news 
item it is stated as follows:

“Hindustan Steel is not recover
ing naphthfclebe from BTXN frac
tion and instead burning the same 
as fuel in its plants”.

In view of this, may I know whether 
any action is going to be taken by 
Government, and if so, what it is’

SHRI L N MISHRA I have 
seen that news item I shall pass it 
on to the Ministry of Steel

Disbursement of Money by InOiutftti 
Development Bank of India

*567 SHRI SARJOO PANDEY- 
Will the Minister of FINANCE be 
pleased to state

(a) whather Industrial Develop
ment Bank of India disbursed less 
money m absolute amounts during 
July-Saptember, 1972 as compared to 
the corresponding quarter last year, 
and

(b) if so, the reasons therefor’

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN).
(a) Yes, Sir The aggregate cash dis
bursements of all types of assistance 
by the Industrial Development Bank 
of India during the third quartet 
July-September, 197S amounted to 
Rs 18 42 crores compared to Rs 2137 
crores, of the corresponding quartet 
of 1971

(b) In respect of a long-term apex 
financing institution like the Develop
ment Bank, any comparison of data 
regarding disbursements during a 
short period of a particular quarter 
of one year with the corresponding 
quarter of the previous year, may not 
be very appropriate, as the figures of 
disbursements in such a short periods 
ate subject to fluctuations, depending 
on the progress of implementation of 
major projects viz, deliveries and 
erection of plant and machinery, con
struction of buildings etc which are 
normally spread over two to three 
years.
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SHRI YESHWANTRAO CHAVAN: 
May I answer the second part of his 
question first? His question has ac
tually got two parts. The second part 
of his question is whether the Indus
trial Development Bank has got any 
plan for the development of the back
ward regions. I think that this is a 
very legitimate question, and the 
Industrial Development Bank has un
dertaken many surveys in different 
areas, and certain ideas have come up 
which will certainly be followed up. 
At the same time, the Industrial 
Development Bank is also giving some 
sort of concessions to the industries 
to bo established in the backward 
areas.

As regards what the disburse
ments in the whole year would be, as 
I have said, comparing one quarter 
with the corresponding quarter of the 
pievious year is not correct. I do not 
think I have got the figures for 1971 
as a whole also. Really speaking, the 
sanctions have increased quite sub
stantially, but the difficulty is that 
disbursement takes place only when 
the delivery of equipment and capitnl 
goods takes place. Therefore, dis
bursement sometimes fluctates from 
period to period; it may be that per
haps, «ven as compared with the

whale at 1971, the figure o f 1978 may
be leas, but I do not think ttaft that 
indicates any particular aspect*
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SHRI K. S. CHAVDA: WiU Gov
ernment consider the desirability of 
liberalising its lending policy 90 as to 
benefit the new and small entrepre
neurs?
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